THURSDAY, NOVEMBER 30, 2023

Enforcement of Security Interest Act, 2002 (“Act”) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 (“Rules”).

To,

1. M/S. SUBHASH BROTHERS, Through its Partner, 2606, Nai Sarak, Delhi- 110006

2. Chander Prakash Bajaj alias Chander Bajaj,

3.  Sudesh Bajaj Both R/0. GB-30, Shivaji enclave, Tagore garden, Delhi- 110027

Dear Sir/Madam,

A sum of Rs. 98,11,588/- (Rupees Ninety Eight Lacs Eleven Thousand Five Hundred and
Eighty Eight Only) as on 10.11.2023 is due to the Tata Capital Financial Services Ltd (hereinafter
referred as “TCFSL”) vide Loan Account No. 21189967 dated 31.08.2018 alongwith interest
under the Home Equity (LAP) loan granted to you by TCFSL. Despite of our repeated requests, you
have not paid any amount towards the amount outstanding in your account which has been
classified as N P A Account on 03.10.2023 As per RBI guidelines pursuant to your default in
repaying TCFSL's dues. Myself, exercising the powers of the Authorized Officer of the Tata Capital
Financial Services Ltd, in pursuance to the provisions of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 had issued a Demand Notice dated
10.11.2023 under Section 13 (2) of the aforementioned Act calling upon you to discharge the said
debt amounting Rs. 98,11,588/- with future interests and costs within 60 days of the notice,
failing which the TCFSL shall exercise all or any of the rights detailed under Section 13(4) of the Act
including enforcement of the security interest created by you in favour of the TCFSL over the
property described below.

HEDU 1

BUILT UP PROPERTY BEARING NO. 2622-2626, MEASURING 125 SQUARE YARDS, SITUATED
AT GALI BATTOOMAL, ROSHANPURA, NAI SARAK, DELHI-110006 MORE PARTICULARLY
DESCRIBED IN GIFT DEED DATED 04.10.2012, EXECUTED IN FAVOR OF CHANDER BAJA].
BOUNDED AS: EAST : STREET, WEST : OTHER'S PROPERTY, NORTH : PART OF PLOT, SOUTH :
OTHER'S PROPERTY

With a view to ensure efficacious service of the Demand Notice dated 10.11.2023, we are hereby
effecting service of the said Notice vide the present publication. You are hereby called upon under
Section 13(2) of the above Act to discharge the above mentioned liability within 60 days of this
notice failing which the TCFSL will be exercising all or any of the rights under Section 13(4) of the
above Act. You are also put to notice that as per terms of Section 13(13) of the above Act, you shall
not transfer by sale, lease or otherwise the aforesaid secured assets.
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POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Financo

{As per Appendix I¥ read with rule 8(1) of the Security Interest Enforcament Rules, 2002)

Whareas, the undérsigned being the Authorized Officer of the Hara Housing Finance Limilad,
under the Securilization and Raconstruction of Financial Asseats and Enforcement of Sacurity
Inkerast Act, 2002 and in exercise of powers confarred under section 13(12) read with rule 3 of
tha Security Interest {Enforcement] Rules, 2002, issued 3 demand notices as mantioned below
calling wpan the Borrowers to repay the amoaunt mentioned in the notice within 60 days from the
date of the sald nodice.

Thoe barrosgr, having Faded Yo repay the amount, notice | ety gl b Jeborower, in particuar and
the pubiic, in ganaral, that the undersigred has taken passessian of tha property descibed hansin balaw
in exercssa of powers corfernad an him under gaction 1304) of the =aid Act rapd with ke B of the said
Rules

The bornower, in particudar, and the public in gararal, are hereby cautionad not 1o deal with the property
and ary tealings with the property wil be subyect bo e chasge of the Hero Housing Faance Limited, for
an amound rahemed 1o kel aleng wilth intanes! tharecn and penal interest chamgas, cosls &g, from date
menfianed below.

Thie borrower's attentlon |3 invited to provisions of sub- section (8) of Section 13 of the Act, In
respeclod ime avalkable, to redeem the secured assels

Loan Mame of Obligans) Date of Demssand Dale af Possession
Accaunt iLagal Heinjs)' Hotice' Amaund as per {Congtnictive
Ho, Logal Represeniative|s) Demand Holice iPhysical}
HHFDELHOU |Ritesh Kasodhan, 1406/2023, Rs. 10,04 680 Zriiaa
21000012734, | Shivani Gupla, Ashok Kumar, |  as on date 13062023 (Physical)
HHFDELIPL |Mlaya Davi
21000013067

Description of Secured AssetsImmaovable Properties:- Firsl Floor Rear Back Skde Withaut Roof
Lig, Fled Ma-a-60, ABlock Coversd Area Measuning 384 5q. FLL E 3567 5q. WMirs, Ganga Vikar, Village
Sadullabad Pargana And Tehisl Loni, District Ghaziabad-201102 consisting of ona badroom,
one drawing room, ane kitchen, one toilet, bathroom. Bounded by: Marth: Part of Plof Mo, A &0
East: Enry Road, South: Plot o, A 55 West: Open Space’ Other s proparty

Sd/- Authorised Officer

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of dhe insoivency &nd Bankrupicy Board of indla
volwnlery Liguidadion Process| Reglsiions, 20170

FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SPARTA SYSTEMS INDIA PRIVATE LIMITED

FOR THE ATTENTION OF THE STAKEHOLDERS OF
JASPAL INTERNATIONAL FASHIONS PRIVATE LIMITED

1.; Name of the Corporate Person | Sparta Systems India Private Limited

_ RELEVANT PARTICULARS
L. | Manme of Conporate Penson | JASPAL INTERMATIONAL FASHIONS PRIVATE LIMITED
2. | Dinle of Incorporation of Comporabe | Bth March 2018
3. | Autharity under which comporate
pErsan B noorporated ¢ regishared
4. | Corporate Idientity Murniber of
Corporate Person
| Address of the Registored Office
! and Principal Cffice Of Corporate
| Parson
. | Liguidation commencement date
of Comporate Person
= | Mame, address, email address, | SOURABH MODI
| telephone number and the 12801, Hamony Signature Tower, Cvala Maka,
registration number of the liguidator | Ghodbunder Road, Thane (WL Mambai - 400615
soura bhimodi2 LddmaiLoom
+01 - TOARO0ZE
B2 IR0/ P-P-02d 00y 2021- 20022 13596
g | Last date for submission of claims. | 2%th December 2023 '

| ROC - DELHI

| V192080030 SPTC346831

£

MEW DELHI, ndia - 110005

| 25th November 2023

2.| Date of Incorporation of the Corporate Person 27" June 2019

3| Authority under which a corporate Companies Act 2013, ROC Delhi
person is incorporated/ registered

4. Corporate Identity Number of the U72900DL2019PTC351938

corporate person

5.| Address of the Registered Office and
Principal Office (if any) of the corporate
person

1120-21, 11th Floor, Tower A, DLF Tower, Jasola
Jasola District Centre, New Delhi, India-110025

| 128731, WEA., SARASWAT MARG RARCL BAGH, |

6.| Liquidation commencement date of 27" November 2023

corporate person

7.| Name of the Liquidator:
Address of the Liquidator:

Ganesh Panduranga Pai

No. 68, 6B, 6" Floor, Chitrapur Bhawan
8" Main, 15" Cross Malleshwaram
Bangalore 560055
pragnya.cas@gmail.com

9845666596; 080-23565641

Email address of the Liquidator:
Telephone number of the Liquidator:

Registration number of the Liquidator: IBBI/IPA-001/IP-P01313/2018-19/12054

8. Last date of Submission of claims 27" December 2023

Motice is hereby given that the JASPAL INTERNATIONAL FASHIONS PRIVATE LIMITED
has commenced voluntary Bguidationon 25 November 2023,

The stakeholders of JASPAL INTERNATIONAL FASHIONS PRIVATE LIMITED are hereby
called upon to submit 8 proaf of thelr caime, on or before 25° Degamber 2023, to the
liguidator atthe address mentioned againat item 7,

The financial creditors shall submit their proof of claims by electronic means onhy, All
other stakeholders may submit the proof of claims in person, by post or by electronic
FHgAns

Subimizsion of lalse or misleading proofs of elaim shall attract penaities,

Name and Signature of the Liquidator: Sourabh Modi

Notice is hereby given that SPARTA SYSTEMS INDIA PRIVATE LIMITED has commenced
voluntary liquidation on 27" November 2023.
The stakeholders of SPARTA SYSTEMS INDIA PRIVATE LIMITED are hereby called upon tg
submit proof of their claims, on or before 27" December 2023, to the liquidator at the addres
mentioned against item 7. The financial creditors shall submit their proof of claims by electronig
means only. All other stakeholders may submit the proof of claims in person, by post or b
electronic means. Submission of false or misleading proofs of claim shall attract penalties.

Place: Bangalore Ganesh Panduranga Pai
Date:27" November 2023 Insolvency Professional

DATE : 30-11-2023,
PLACE:- DELHI

Date and Place: 30" Nov 2023, New Delhi

dace .- Delni u OSI'IZB Jtticer

FOR HERQ HOUSING FINANCE LIMITED

ate :: 30.11.2023 Tata Capital Financial Services Ltd.

CIN : L65910KL1992PLC006623
Registered Office: W - 4/ 638A, Manappuram House,

G 0 L D AU CT I O N N OTI C E P.O. Valapad, Thrissur - 680 567, Kerala, India

The pledges, in specific and the public, in general, are hereby notified that public auction of the gold ornaments pledged in the below accounts is proposed to be conducted at the following branches on 16/ 12 / 2023 from 10.00 am onwards. We are
auctioning gold ornaments defaulted customers who have failed to make payment of his/her loan amount despite being notified by registered letters. Unauctioned items shall be auctioned on any other days without further notice. Changes in venue or date
(ifany)will be displayed at auction centre and on website without any further notice.

MANAPPURAM FINANCE LTD.

List of pledges:-

DELHI, BHOLENATH NAGAR DELHI, 121570700015655, 5673, 5674, 5697, 5725, 121570730010904, DWARAKA SECTOR 7, 113760700014676, 4810, 4917, 4937, 4940, 113760730013363, 3457, 3469, 3495, 3507, 3508, 3509, 3511, 3588, 3591,
3605, GEETHA COLONY, 107590700030877, 0889, 1036, 1037, 1044, 1080, 1082, 1088, 1092, 1099, 1122, 1131, 107590730011812, 1813, 1861, 1886, 1901, KAKARDOOMA, 102760700014220, 4266, 4274, 4275, 4290, 4293, 102760730016889,
KALKAJI, 100870700077837, 8311, 8638, 8639, 8643, 8667, 8669, 8673, 8689, 8698, 8699, 8700, 8790, 8800, 8805, 8806, 8812, 8815, 100870730042773, 2890, 2892, 2902, 2903, 2924, 2925, 2961, 3015, 3016, 3019, 3025, 3026, 3055, 3101,
KRISHNAN NAGAR, 108530700021213, 1223, 1231, 1232, 1264, 108530730049333, 9513, LAXMI NAGAR, 100890700069946, 9958, 100890700070166, 0187, 0240, 0284, 0308, 100890730034542, 4548, 4589, 4616, 4699, MANGOL PURI,
109040700059490, 109040700060297, 0472, 0582, 0608, 0617, 0632, 0674, 0675, 0755, 0787, 0821, 109040730029802, 109040730030507, 0618, RANIBAGH, 108720700016714, 7259, 7270, 7297, 7321, 108720730026489, 6494, 6507, ROHINI,
100900700719262, 9267, 9371, 9396, 9401, 9409, 9411, 100900730019621, 9733, 100900780000051, SHALIMAR BAGH, 102780700020386, 0426, 0430, 0465, 0468, 0487, 0491, 0503, 0509, 102780730017466, 7507, 7520, 7524, 7530, 7533, 7535,
7544, SHASTRI NAGAR, 108450730026981, 7254, 7272, 7286, VISHWAS NAGAR DELHI, 123330700030428, 0514, 0605, 0624, 0629, 0641, 0716, 0720, 123330730019402, 9403, 9409, 9415, 9454, 9458, 9492, 9504, 9505, 9507, 9508, EAST
DELHI, BHAJANPURADELHI, 122040700069372, 9499, 9520, 9555, 9560, 9561, 9587, 9593, 9605, 9614, 9660, 9663, 9672, 9673, 9686, 9687, 9712, 122040730021892, 1962, 2028, 2036, 2046, DILSHAD COLONY, 120330700049787, 9854, 9889,
9932,9942, 9951, 120330700050023, 0034, 0094, 0101, 0104, 0118, 0135, 0145, 0167, 120330730017087, 7088, DILSHAD GARDEN, 122030700027519, 7587, 7629, 7635, 7637, 7660, 7672, 7693, 7711, 7714, 7737, 7754, 7761, 7794, 7804, 7806,
7810, DURGAPURI CHOWK DELHI, 118870700041107, 1664, 1678, 1699, 1740, 1746, 1775, 1790, 1797, 1804, 1810, 1820, 1828, 1833, 1844, 1865, 118870730030691, 0944, 0945, 1022, 1051, 1175, 118870780000102, GURU ANGAD NAGAR,
109980700022688, 109980730013479, 3480, 3481, JAGATPURI DELHI, 120840700012106, 2120, 120840730008179, 8190, 8195, MAYUR VIHAR PHASE 1, 104630700042343, 2380, 2399, 2401, 2403, 2428, 2473, 2478, 2484, 2502, 2506,
104630730023878, 3975, 3982, 3985, 3993, 4026, 4052, MAYUR VIHAR PHASE 3, 116240700048296, 8358, 8449, 8508, 8512, 8518, 116240730027490, 7585, 7588, 7597, 7601, 7737, 7753, 7780, 7845, MOUJPUR DELHI, 122690700036906, 6979,
7055, 7137,7175,7190, 7193, 7194, 7217,7218, 7230, 7234, 7251, 7252, 7282, 7291, 7292, 7293, 7318, 7333, 7335, 7657, 8293, 8326, 122690730016059, 122690780000726, NEW DELHI, CHENNAMARKET, 108660700018530, 8568, 8620, 8638,
8641, 8644, 8689, 8691, 8692, 108660730016253, 6332, 6333, 6335, 6337, DABRIROAD, 112000700017967, 7994, 112000730035526, GOVINDPURI, 112150700035892, 5983, 5994, 6057, 112150730028154, 8171, 8172, 8187, 8189, 8191, 8240,
8255, 8256, HARI NAGAR, 108520700015428, 108520730025899, 5961, INDRA PARK, 111200700018972, 9217, 9295, 9297, 9335, 9342, 9390, JANAKPURI D BLOCK, 108410700040864, 0995, 1015, 1024, 1059, 1062, 1068, 108410730051196,
1422, 1535, 1665, 1708, 1753, 1760, 1763, 1788, 1849, 1858, 1870, KAROLBAGH, 100850700043851, 3987, 3989, 3991, 4016, 4023, 100850730024585, 4586, 4681, 4722, 4759, MAHAVIR ENCLAVE, 109760700024183, 4207, 4227, 4228, 4242,
4243, 4244, 109760730031985, 2121, 2169, 2170, 2225, 2244, 2245, 2246, 2247, 2248, 2249, MAHAVIR NAGAR, 114910700018872, 9075, 9101, 9118, 114910730022882, 2896, 2961, 3001, NAJAFGARH, 108810700022877, 2878, 2986, 2990,
108810730025554, 5606, 5617, 5646, 5711, 5733, 5770, NANGLOI MARKET, 108580700029798, 9806, 9817, 9818, 9819, 9827, 9834, 9864, 9893, 9910, 9920, 9930, 108580730021817, 2606, 2607, 2608, 2732, NARAINA RING ROAD,
108870700015987, 6036, 6078, 6094, 108870730031097, 1098, 108870780000062, NEHRU PLACE, 136210700004027, 136210730012879, 2880, 3013, 3287, 3325, OLD RAJINDER NAGAR, 110450700012504, 2522, PADAMSINGH ROAD
KAROLBAGH, 108920700041931, 2011, 2023, 2057, 2067, 108920730028950, 9089, 9119, 9131, 9137, 9150, 9154, 9160, PAHARGANJ, 108730700048823, 8922, 8958, 8975, 8983, 108730730030058, 0185, 0216, 0294, 0306, 0336,
108730780001177, PALAM COLONY, 107760700020798, 0809, 0837, 0911, 0914, 0916, 0922, 0926, 0942, 0943, 0952, 0957, 107760730034067, 4222, 4240, 4265, 4266, 4326, 4328, 4432, 4438, PIRAGARHI, 108640700030541, 0605, 0606, 0609,
0613, 0627, 108640730025134, 5161, 5263, 5327, 5371, 5418, 5419, 5454, 5455, 5457, 5458, RAGHUBIR NAGAR, 123410700048498, 9275, 9445, 9520, 9646, 9714, 9730, 9771, 9800, 9809, 9854, 123410730026491, RAJAPURI,
109680700029248, 9315, 9419, 9433, 9475, 9485, 9501, 9506, 9522, 9541, 9557, 9569, 109680730017448, 7524, 7572, 7716, 7757, 7804, 7805, 7816, 109680780000108, SWAROOP NAGAR DELHI, 123420700016669, 6692, 6702, 6710, 6720,
123420730026510,6516,6517,6530, TILAKNAGAR, 100860700037722, 7730, 7756, 7848, 7860, 7861, 7877, 100860730057623, 7669, 7831, 7888, 7947, TUGHLAKABAD EXTENSION KALKAJI, 111110700050943, 0946, 1051, 111110730059966,
111110730060070, UTHAM NAGAR, 107630700042399, 2403, 2456, 2468, 2476, 107630730054909, 5243, 5280, 5417, 5444, 5445, 5474, 5475, NORTH DELHI, BHORGARH DELHI, 124540700014774, 4789, 4814, 4852, 4868, 124540730019448,
9486, 9502, KINGSWAY GTB NAGAR, 107870700023045, MODEL TOWN, 109010700020434, 0840, 0864, 0865, 0888, 109010730022505, 2559, 2677, 2685, ROHINI SEC 3, 109670700022907, 2914, 2943, 2971, 2972, 2997, 109670730029452,
9465, SUBHASH NAGAR DELHI, 126870700017120, 7128, 7139, 7155, 7156, 7180, 7182, 7186, 126870730040939, 1065, NORTH EAST DELHI, TRI NAGAR DELHI, 121360700022368, 2530, 2553, 2649, 2652, 2699, 2711, 2715, 2716,
121360730029909, 9920, 9949, 121360730030004, 0005, SOUTH WEST DELHI, MAHIPALPUR, 107680700021154, 1288, 1295, 107680730025845, 6332, 6415, 6416, 6459, VASANTH KUNJ, 107800700028120, 8326, 8430, 8497, 8510, 8525,
107800730038051, 8158,8181, 8192, 8258, 8260, 8312, 8316, 8336, WEST DELHI, CHANAKYAPLACE DELHI, 123730700027667, 7706, 7728, 123730730042347, 2532, 2588, INDERPURI, 111720700019358, 9642, 9661, 9675, 111720730039967,
111720730040161, 0168, 0171, 0248, KESHOPUR DEPOT DELHI, 120710700013430, PITAMPURA DELHI, 123260700009915, 123260700010004, 0012, 0013, 123260730007894, VISHNU GARDEN, 111320700021166, BHIWANI, BHIWANI,
119170700034429, 4551, 4569, 4635, 4637, 4645, 4653, 4654, 4658, 4665, 4678, 4682, 4683, 4688, 4694, 4703, 4709, 4713, 4758, 4764, 4772, 4773, 4774, 4795, 4802, 119170730027890, 7995, CHARKHI DADRI, 138050700002667, 2673, 2677,
2682, 2684, 2687, 2713, 138050780000036, DINOD GATE BHIWANI, 138570700003176, 3177, 3180, 3190, 3205, 3214, 3219, 3233, 138570730005715, 5729, 5730, 5736, 5741, 5742, 5751, FARIDABAD, BALLABGARH, 122540700031454, 1488,
1491, 1495, 1512, 1560, 122540730022820, 2884, 122540780000069, FARIDABAD, 100910700040171, 0242, 0378, 0387, 0400, 0406, 0410, 0423, 0434, 0437, 0442, 0450, 0466, 0469, 0511, 0513, 0518, 100910730017284, 7292, JAWAHAR
COLONY, 124310700047965, 8768, 8795, 8894, 8958, 8964, 8980, 8994, 8996, 9023, 9032, 9042, 9073, 9090, 9103, 9104, 9106, 9117, 9130, 124310730014046, 4452, 4472, NEELAM BATA CHOWK, 112430700023900, 3922, 3940, 3949, 3958,
3965, 3966, 3974, 3981, 4001, 4028, 112430730014597, 4610, NIT VK CHOWK ROAD, 118270700029663, 9671, 9704, 9713, 9721, 9736, 9750, 9760, 9767, 9770, 9773, 9782, 9787, 9788, 9789, 9790, 9812, 9813, 9818, 118270700030378,
118270730013177,3178, 3179, 3181, 3194, 3200, PALWALAGRAROAD, 116870700044807, 5245, 5248, 5319, 5420, 5574, 5578, 5579, 5607, 5663, 5668, 5689, 5716, 5741, 5747,5749, 116870730018761, 8856, 8906, 8965, 9022, 9028, 9029, 9071,
9072, 9182, 9191, 116870780000041, SECTOR 29 HARYANA, 120130700032343, 2368, 2380, 2381, 2406, 2414, 2429, 2430, 2444, 2474, 2479, 120130730013939, 3940, 3983, 4025, 4027, 4041, SECTOR 34 HUDA MARKET FARIDABAD,
120280700043241, 3506, 3701, 3717, 3742, 3763, 3938, 4031, 4413, 4683, 4827, 120280730014903, 5092, 5170, 5202, 5350, 5585, GURGAON, KHANDASA ROAD GURGAON, 112070700027334, LAKSHMAN VIHAR, 110740700030525, 0551,
0566, 0568, 0578, 0581, 0584, 0585, 0586, 0588, 0598, 0604, 0614, 110740730032191, 2217, 2261, 2282, NEW RAILWAY ROAD, 109780700026467, 6511, 6514, 6517, 6519, 6520, 6569, 6577, 6578, 6609, 6614, 6623, 109780730015404, 5416,
5417, NUH ,MEWAT HARYANA, 134820700017312, 7438, 7450, 7477, 7478, 7482, 134820730013806, PATAUDI GURGAON, 132270700016592, 6597, 6610, 6617, 6641, 6654, 6655, 6659, 6679, 132270730035080, SHEETALA MATA ROAD
GURGAON, 110760700032398, 2480, 2555, 2679, 2711, 2735, 2747, 2765, 2768, 110760730053394, 3417, 3503, 3504, 3570, 110760780000114, SUKHRALI GURGAON, 127720700015070, 5331, 5340, 5351, 5352, 5354, 5364, 5368, 5400, 5404,
127720730024323, 127720780000085, JHAJJAR, BAHADURGARH, 119180700014039, 4143, 4162, 4174, 4182, 4217, 4220, 119180730009511, 9512, JHAJJAR ,HARYANA, 128900700022396, 2455, 2489, 2516, 2547, 2561, 2616, 2628, 2639,
2644, 128900730016534, 6539, 6612, 6618, 6704, 6836, NEHRU PARK ,BAHADURGARH, 129670700027149, 7208, 7272, 7290, 7302, 7305, 7310, 7322, 7351, 129670730021748, 1771,1772,1790, 1792, 1806, 1815, 1817, 1819, ROHTAK, CIVIL
ROAD ROHTAK, 118930700027664, 7712, 7799, 7865, 7871, 7887, 7910, 7920, 7935, 7949, 7986, ROHTAK SUBHASH CHOWK, 118510700025458, 5505, 5521, 5532, 5559, 5570, 5587, SAMPLAROHTAK ROAD, 117960700019123, 9239, 9251,
9256, 9326, 9333, 9363, 9385, 9386, 9397, 9399, 9401, 117960730012011, 2017, 2046, SIRSA, DABWALI,HARYANA, 131100700041902, 1995, 2008, 2009, 2014, 2022, 2024, 2038, 2040, 2043, 2050, 2055, 2057, 2077, 2099, 2125,
131100730009915, 9964, 9965, SIRSA,HARYANA, 130150700029560, 130150700030012, 0142, 0161, 0270, 0282, 0305, 0312, 0313, 0357, 0359, 0386, 130150730017008, 7078, 7120, 7144, 7146, 7147, 7189, 7238, 7257, 7281, 7288, 7289,
SONIPAT, GOHANA, 131050700018861, 8956, 9021, 9035, 9061, 9072, 9084, 9088, 9107, 9108, 9111, 9128, 9136, 9146, 9159, 9167, 9193, 9209, 9235, SONEPATH OLD DC ROAD, 118640700021064, 1428, 1531, 1554, 1577, 1584, 1633, 1646,
1650, 1660, 1665, 1670, 118640780000082, YAMUNA NAGAR, AGGARSAIN CHOWK,YAMUNANAGAR, 126760700022926, 2930, 2986, 2987, 3019, 3068, 3069, 3070, 3072, 3077, 126760730010457, 0568, 0590, 0607, 0610, 126760780000046,
BILASPUR,HARYANA, 134090700043437, 3475, 3476, 3536, 3586, 3597, 3619, 134090730005639, HUDA SEC-17,JAGADHARY HARIYANA, 126890700017725, 7815, 7855, 7856, 7878, 126890730007515, 7670, 7737, KAMANI CHOWK
,YAMUNANAGAR, 134390700020925, 0966, 1028, 1044, 1099, 134390730007619, 7620, WORKSHOP ROAD,YAMUNANAGAR, 127440700018496, 8580, 8598, 127440730006762, YAMUNANAGAR, 118040700021459, 1461, 1499, 1512, 1513,
118040730010775, BOKARO, BOKARO STEEL CITY, 139360700003135, 3136, 3137, 3141, 3142, 3144, 3156, 3157, 3158, 3161, 3165, 3166, 3169, 3171, 3172, 3174, 3180, 3182, 3191, 3195, 3196, 3203, 3204, 139360730005011, 5123, 5136, 5146,
5181, 5208, 5256, 5257, 5263, 139360780000049, CHAS BOKARO, 138460700005046, 5141, 5151, 5159, 5162, 5164, 5170, 5172, 5176, 5188, 5201, 5210, 5221, 5226, 5227, 5229, 5234, 5235, 138460730012240, 2419, 2536, 2537, 2557, 2565,
2566, 2581,2591, 2603, 2610, 2612, 138460780000073, CHAS-BOKARO STEEL CITY, 135740700024 326, 4340, 4357,4421,4428,4434,4586,4591,4601, 4602, 4603, 4607, 4626, 4642, 4656, 4658, 4660, 4661, 4666, 4670, 4691, 4693, 4699, 4714,
4715,4720,4730,4741,4751,4757,4759,4767,4768, 5767, 135740730037222, 7375, 7499, 7518, 7519, 7520, 7521, 7535, 7559, 7569, 7606, 7607, 7613, 7627, 7644, 7648, 7695, 7704, 7708, 7745, 7747, 7753, 7828, 135740780000182, PHUSRO,
139350700004424, 4511, 4583, 4608, 4616,4618, 4626, 4633, 4638, 4646, 4648, 4651, 4664, 4665, 4666, 139350730005431, 5446, 5457, 5498, 5505, 5513, 5538, 5540, 5567, 5573, 5598, 5607, 5622, 5624, 5644, 5646, 5647, DHANBAD, DHANSAR
MORE BRANCH ,JHARKHAND, 136110700012055, 2182, 2200, 2205, 2223, 2230, 2240, 2241, 2244, 2252, 2256, 2281, 2297, 2300, 2319, 136110730025818, 5953, 5989, 6067, 6068, 6069, 6070, 6074, 6095, 6118, 6119, 6121, 6127, 6128, 6129,
6130,6134, 6143, 6198, 6215, 6265, 6266, SARAIDHELA, 136040700007941, 8005, 8027, 8034, 8038, 8047, 8049, 136040730017369, 7370, 7394, 7395, 7396, 7407, 7412, 7423, 7425, 7426, 7476, 7493, 7495, 7531, 7536, 7551, 7558, 7564, 7565,
7566, 7603, HAZARIBAG, HAZARIBAGH JHARKHAND, 135590700010058, 0059, 0060, 0061, 0063, 0070, 0071, 0094, 0096, 0097, 0102, 0108, 0120, 0122, 0143, 0144, 0148, 0149, 0153, 0165, 135590730019438, 9452, 9522, 9548, 9557, 9559,
9565, 9569, 9570, 9584, 9587, 9588, 9600, 9601, 9602, 9623, 9624, 9627, 9631, 9640, 135590780000054, JAMSHEDPUR, JUGSALAI, 135540700011413, 1611, 1612, 1625, 1626, 1638, 1659, 1680, 1697, 1698, 135540730019475, 9478, 9479, 9517,
9531, 9538, 9544, 9545, 9546, 9599, 9604, 9626, 9672, 9682, 135540780000073, RANCHI, HINOO RANCHI, 135500700019079, 9135, 9296, 9341, 9382, 9410, 9414, 9417, 9421, 9425, 9429, 9430, 9436, 9443, 9445, 9452, 9463, 9474, 9475, 9478,
9480, 9487, 9496, 9502, 9505, 9516, 9524, 9525, 9546, 9551, 9554, 9557, 9559, 9563, 9565, 9568, 9578, 9579, 9580, 9582, 9585, 9599, 9600, 9605, 9625, 9636, 135500700021133, 135500730027733, 7958, 8017,8153, 8178, 8185, 8327, 8340, 8376,
8419, 9858, 135500780000190, RATU ROAD,RANCHI, 128920700046913, 6950, 7693, 7749, 7757, 7794, 7800, 7813, 7864, 7868, 7888, 7917, 7932, 7960, 8007, 8012, 8037, 8049, 8053, 8062, 8070, 8077, 8097, 8108, 8113, 8127, 8141, 8157, 8160,
8175, 8179,8180, 8182, 8183, 8192, 8207, 8247, 8261, 8264, 8265, 8267, 8268, 8271, 8285, 8291, 8296, 8314, 8316, 8320, 8329, 8342, 8350, 128920730040240, 0525, 0526, 0541, 0559, 0685, 0709, 0721, 0726, 0757, 0778, 0795, 0796, 0819, 0820,
0821, 0836, 0837, 0841, 0845, 0882, 0887, 0933, 0948, 0953, 0954, 0955, 0985, 0991, 0995, 0997, 0998, 1004, 1026, 1033, 1034, 1035, 1036, 1049, 1054, UPPER BAZAAR RANCHI, 135650700011443, 1462, 1481, 1491, 1499, 1502, 1521, 1529,
1532, 1533, 1543, 1551, 1554, 1559, 1564, 1566, 1583, 1588, 1596, 135650730025778, 5779, 5823, 5825, 5875, 5888, 5902, 5905, 5906, 135650780000090, 0092, WEST SINGHBHUM, ADITYAPUR JAMSHEDPUR, 135530700018301, 8324, 8335,
8346, 8354, 8380, 8395, 8398, 8419, 135530730054140, 4302, 4353, 4380, 4395, 4425, 4426, 4427, 4433, 4459, 4460, 4463, 4464, 4465, 4486, 4492, 4507, 4518, 4523, 4549, 4604, 4657, 4670, 4671, 4672, 4788, 4822, 135530780000209, AGRA,
BODLA-AGRA, 124620700030097,0133,0153,0162, 0212, 124620730017612, 7639, 7667, FATEHABAD-AGRA, 132340700034162,4168,4171,4179,4190, 4238, 4273, 4276, 4285, 132340730018819, 8884, 8915, 8917, 8931, 132340780000121,
KAMALA NAGAR-AGRA, 126560700018906, 8924, 8928, 9004, 9116, 9118, 9126, 126560730010874, 0890, MAHARANA PRATAP NAGAR-AGRA, 128580700014471, 4472, 4500, 4505, 4518, NEW AGRA, 125940700011281, 1325, 1328, 1346,
1359, 1373, SHASTRIPURAM AGRA, 123460700027932, 7958, 8030, 8032, 8051, 8054, 8055, 8078, 8113, 8124, 8138, 123460730025604, 5644, 5657, 123460780000158, SIKANDRA BODLA ROAD AGRA, 132250700029008, 9009, 9021, 9065,
9068, 9084, 9099, 9110, ALIGARH, AGRAROAD-ALIGARH, 129400700015719, 5743, 5778, 5780, 5781, 129400730011095, 1100, 1101, 1124, NAURANGABAD-ALIGARH, 133120700020662, 0679, 0696, 0719, 0727, 0729, 0734, 0750, 0774, 0787,
0800, RAMGARH ROAD-ALIGARH, 129610700021842, 1961, 2050, 129610730016698, BAHRAICH, BAHRAICH, 138860700002806, BAREILLY, MARVADI GANJ-BAREILLY, 133210700022171, 133210730021025, PREM NAGAR- BAREILLY,
134840700015926, 134840730019820, STATION ROAD- BAREILLY, 133780700019614, 9615, 9637, BIJNOR, CIVIL LINE BIJNOR, 135830700007328, 135830730012358, 2440, NAGINA,BIUNOR, 138170730003467, ETAH, ETAH UP,
137770700005607, 5609, ETAWAH, ETAWAH, 137140700007209, 137140730071632, GAUTAM BODDANAGAR, BHANGEL PHASE 2, 119450700060768, 0871, 0892, 0905, 0927, 0934, 119450730026340, 6464, 6465, 6489, 6760, HOSHIARPUR-
NOIDA, 129560700043238, 3292, 3342, 3357, 3372, 3385, 3394, 3398, 3400, 3403, 3411, 3438, 3442, 3444, 3455, 3466, 3479, 129560730035786, 6073, 6074, 6122, 6129, 6130, 6148, 6157, 6166, 6222, 6271, 6279, 6288, 6337, 6340, 6341, 6350,
129560780000111, 0112, SECTOR 22-NOIDA, 129840700048018, 8135, 8162, 8186, 8201, 8203, 8215, 8216, 8220, 8226, 8277, 8284, 8306, 129840730024803, 4804, 4835, 4960, 4983, 129840780000067, GAZIABAD, GAZIABAD,
101210700746365, 6381, 6445, 6448, 6463, 6495, 6522, 101210730010988, 1072, 1102, KOTGOAN GHAZIABAD, 114250700025887, 5984, 6023, 114250730008478, MODI NAGAR- GHAZIABAD, 131690700021443, 1477, 1480, 1513, 1523, 1530,
1535, 1537, 1568, 1574, 1575, 1576, 1587, 1596, 1616, 1621, 1626, 1628, 131690730009029, 9063, 9066, RAJENDRA NAGAR-GAZIABAD, 130130700019293, 9483, 9494, 9495, 9499, 9500, 9512, 9520, 9523, 9540, 130130730011058, 1076,
RAINAGAR,U.P, 119860700024144, 4145, 4164, 4191, 4210, 4215, 4242, 4243, 4252, 4254, 4263, 4270, 119860730017465, 7467, SANJAY NAGAR- GHAZIABAD, 128790700018570, 8607, 8608, 8612, 8626, 8627, 8632, 8635, 8645,
128790730011634, 1671, 1723, SHALIMAR,U.P, 120080700038469, 9001, 9033, 9034, 9251, 9263, 9264, 9314, 9328, 9333, 9358, 9359, 9369, 9370, 9384, 9396, 9404, 9433, 9451, 9468, 9492, 9497, 9499, 9508, 9512, 120080730016851, SHASTRI
NAGAR- GHAZIABAD, 128620700022596, 2622, 2627, 2649, 2662, 2664, 2670, 2686, 2700, 2721, 2727, VAISHALI-GAZIABAD, 129700700017714, 7814, 7822, 7843, 7853, 7863, 7877, 129700730022391, 2500, GHAZIPUR, GHAJIPUR,UP,
137860700004829, 4831, 4853, 4857, 4860, 4870, 137860730004218, 4278, GOUTAM BUDH NAGAR, NOIDA, 100880700037896, 7900, 7946, 7967, 7979, 8011, 8022, 8036, 8040, 8060, 100880730018438, 8439, 8474, 8492, 8524, 8536, 8539,
8548, 8593, 8646, 8669, 8694, 8697, 100880780000050, JHANSI, CIVIL LINE,JHANSI, 135800700017757, 7909, 7933, 7938, 7964, 7973, 7984, 8005, 8022, 8048, 135800730028255, 8526, 8528, 8537, 8555, 8562, 135800780000081, JOCKAN
BAGH,JHANSI, 135790700009137, 9424, 9626, 9645, 9662, 135790730036851, 6953, LUCKNOW, MATHURA, DORI BAZAR, 113300700014297, 4300, 4425, 4429, 4430, 4470, 113300730017972, HOLY GATE, 116760700025804, 5850, 5882,
5928, 116760730059298, MEERUT, BEGUM BRIDGE, 112300700017697, 7748, 7820, 7823, 7830, 7835, 7840, 7848, 7851, 7860, 7861, EVES CROSSING, 111480700025677, 5774, 5782, 111480730010607, GARH ROAD-MEERUT,
127680700015843, 5963, 5965, 6008, 6026, 127680730008302, 8365, HAPUR STAND CHOWK- MEERUT, 130770700024104, 4348, 4416, 130770730011002, 130770780000089, HRS CHOWK, 111630700021168, 1206, 1211, 1279, 1289, 1291,
1301, KANKER KHERA-MEERUT, 131770700034363, 4507, 4814, 4854, 4893, 5024, 5047, 5059, 5104, 5122, 5123, 5127, 5131, 5164, 5184, 5187, 5192, 5198, 131770730017865, 8149, 8150, 8156, 8189, 8195, 8216, 8218, 8223, 8233, 8235, 8288,
8349, MAWANA ROAD-MEERUT, 131490700015699, 5704, 5729, 5777, 5779, 5793, 5796, 131490730031053, 1076, 1077, PALLAVPURAM PHASE-II, 133520700021048, 1107, 1149, 1150, 1172, 1183, 1190, 1200, 1205, 1220, 1224, 1229, 1239,
133520730009312, 9364, 9405, 9427, 133520780000053, 0054, R K PURAM, 111490700027630, 7674, 7687, 7703, 7715, 7716, 7726, 7735, 7740, 7743, 7746, 7761, 111490730006785, 6801, 6802, 6834, 6840, 6888, 6893, 6896, MIRZAPUR,
MIRZAPUR, U.P, 135600700016970, 7223, 7225, 7257, 7267, VINDHYACHAL MIRZAPUR, 138480700002635, 2651, 2652, 2653, 2654, 2678, 2693, 2694, 2701, MORADABAD, BUDHI VIHAR-MORADABAD, 127840700028332, 8356, 8392, 8423,
8436, 8488, 127840730020272, 0625, 0660, 0671, GANDHI NAGAR- MORADABAD, 132220700018374, 8382, 132220730013399, LAJPAT NAGAR-MORADABAD, 133330700012540, 3687, 3724, 3733, 3737, 3740, RAM GANGA VIHAR-
MORADABAD, 132230700018642, 8775, 8872, 132230730011403, 1421, MUZAFFAR NAGAR, MUZZAFFAR NAGAR U.P, 135750700021620, 1707, 1741, 1742, 1746, 1794, 1799, 1817, 1823, 135750780000056, SHAHJAHANPUR, MOHALLA
GUHAPURA SHAHJAHANPUR, 137110700007748, 7766, 7779, 7808, 137110730006742, POWAYAN, 137200700006243, 6263, 137200730004552, 4607, DEHRADUN, ARHAT BAZZAR DEHRADUN, 138440700002983, 3007, 3084,
138440730003072, 3141, 3142, 3143, CHAKRATAROAD DEHRADUN, 122300700029025, 9089, 9126, 9166, 9207, 9225, 9238, 9239, 9253, 9259, 9275, 9276, 9312, 9316, 122300730009372, 9458, 9485, 9509, 9539, 9561, 9562, 9573, 9574, 9575,
9576, 9577, 9600, 9603, 9605, 9677, INDIRA NAGAR MARKET, 127180700022420, 2464, 2465, 2473, 2484, 2498, 2500, 127180730012180, 2189, 2191, 2192, 2242, RACE COURSE, 127150700022407, 2556, 2568, 2577, 2578, 2579, 2581,
127150730012655, 2721, 2722, 2767, 2817, 2820, RISHIKESH,UTTARAKHAND, 137960700002100, 2102, 2118, 2122, 137960730002657, 2768, RISPANA BRIDGE CHOWK DEHRADUN, 137610700008254, 8309, 8335, 8359, 8385, 8387, 8392,
8400, 8408, 8411, 8412, 137610730007066, 7263, 7340, 7374, 7383, 7384, 137610780000124, HARIDWAR, JWALAPUR HARIDWAR, 135380700012651, 2677, 2683, 2729, 2734, 2739, 135380730010079, 0085, 0093, 0114, 0115, 0118, 0119,
RANIPUR MORE HARIDWAR, 135910700008899, 8945, 8957, 8964, 8965, 8966, 8975, 8977, 8981, 9014, 135910730008616, 8617,

Persons wishing to participate in the above auction shall comply with the following:- Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders)by way of Cash on the same day of auction. Bidders should carry valid ID
card/PAN card. For more details please contact 9072604049.

Authorised Officer
For Manappuram Finance Ltd

NOTICE FOR SALE OF ASSETS UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016
AD| AUTOMOTIVES PRIVATE LIMITED (IN

1 Juidatan

sale of Assels and Properties owned by ADI Automaotives Private Limited (In Liguidation)
farming part of Ligukdation Estate, under Insolvency and Bankrupicy Code, 2016 (*Code”)
by the Liguidatos, appointad by the Horia Mational Compary Law Tribunal, Chandigarh
Banch,

Last Date to apply and subemission of
Eligibility Documents
Date and Time of E-Auction

[ 141h December, 2023

| 26th December, 2023, 11:00 AM to 1:00 PM
| (with unlimifed axtansian of 5 minules gach)
E-auction platform hitps:fwerw gauctions.couin

Basic Description of Assels for sale;

Azsel Reserve Price EMD | Incremental Value
Block A - Planl & Machinery - | 12000 | 1000 | 200
Computers, Prinler, Scannir
Block B -: Trade Receivables, Loans | 9,25,000 75,000 | 5000

| & Advances.

Importani Notes:

1.The sale sha¥ be on “As is where is basis/ As is whal it basis’ Whatever there is bazsis/
Mo recourse basis.”
2. As per proviso of sub-clause (1) of clause (1) of saction 35 of the Coda the intarested
bidder shall nof be eligible to submit a bid i it is not eligible be a resolution applicant in terms
of Section 224 of the Code (as amended from time to time}.
3.The terms and conditions of E-Auction and other details are uploaded at the website i.g,
htps:feww ganclions,co.in
Contact parsan on bahall of E-&pction
Agency (Linkstar Infosys Private Limited)

Mz Wijay Pipaliya

Erreail id- admineaauchions co.in,
hfobile No.: +91 9870093713
Contact no. of Liquidatar | BR10RTIAO0

Date : 30.11.2023 ad/-
Place: Mew Delhi Sanjay Dewan
Liquidator

ADI Automotives Private Limited

Ragn No: IBBKIPA-D01/1P-POO4 23201 7-18/10746

Registered Add: 133, Bhagirathi Appts., Flot Ko 1371,

Sector-0, Rohini, New Delhi-110085

Registerad Email ID: sanjaydewani@gmall.com

Correspondence E-mail id: cirp.zapligmail.com

AR vald up o D2.01.2024

#:— HERO HOUSING FINANGE LIMITED

Registered Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi-110057,
Branch Office:27, Community Cenire, Basant Lok, Vasant Vihar, New Delhi-110057.

PUBLIC MOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE 8[6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 200:2)

HNOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERD HOUSIMG
FIKANCE LIMITED (SECURED CREDITOR) UMDER THE SECURITISATION AMD
RECOMSTRUCTION OF FINAMNCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
ACT, 2002,
Wotca i herelry given o the publicin general and in pasticulsr 1o the bormowen 51 and guarantors) or
thsir legal bairs! raprasentalives hal tha below describad immavable proparties mofgagadichanged
to the: Secured Cradilor, the passession of which has bean taken by the Authorized Officer of Hero
Housing Fmance Limsted (sacwad credilor), will be sold on 04-Jan-2024 (E-Auction Date) on "AS
IS WHERE 157, A% |15 WHAT 13" and "WHATEVER THERE 15" basis for recovery of cutsianding
dues from below manfionad Borrawers, Co- Borowars or Guarantars. The Resarve Price and the
Eamest Money Deposit i mentioned below, The EMD should be made through- Demand
Drafd RTGSINEFT for participating in tha Public E-Auction along with the Bid Form which shall ba
submitted to the Autherised Officer of the Hero Housing Finance Lid On or bafara 03-Jan-2024 Gl §
FM at Branch Office: Buillding No.27, Communily Centre, Basant Lok, Viazant Vinar, Naw Delhi-
110047,

Loan Maima of Borrower(s)l Cio- Date of Type of Possession | Resarve Price
Account | Borrowen(s)! Guarantor(s) | Demand Notice | (Under Constructive!|  Earmest
Mo, Legal Heir(s) Legal Rep. | Amount as on date Physical) Money
HHFLAX AAKASH, POOJA, 200032023 Physical Rs.
HOUZ100|  SUBHASH CHANDER Rs. 20,858,894/ 16,00,000/-
0018242 as on 20112023 |  Possession  [Rg 4 50,000~

Description of Property: All Pieca And Parcel Of Entire Secand Floar With Ropafierracs Rights OF
Thie: Built-up Property Bearing No. B=1905 (old Mo 1%), Block-b, Amea Measuring 57 5. Yds. (e
47 56 S, Mirs] Out OF Khasra No. 2308, Situsded In The Area Of Villege- Possangipur, Delhi State
Dathi, Colomy Knawn As Ram Dult Enclave, Litam Magar, Maw Delhi-110059. Building Bounded
Ey:north; Foad 10 Feaet Ezst Cther Plat South: Property Mo, b-1304, Part Of Piot Mo b-19 Wast: Gali
10 Feal

HHFGURHOWZ | JITENDRA KUMAR, PARUL | 17/04/2023 Phvsical Rs.
DODOD11542 & | WIFE OF JITENDRA KUMAR |Rs, 1540536k 0o | 42,00,000/-
HHFGURIPL20 ason |Possession| ps 1 20,000
000011517 2901112023

Description of Property: Bult Uip Third Fleor (front Sided Right Hand Slde) With Rood Rights Area
Measunng 37.5 5q. ¥ds f Le 31.35 Sq. Mirs) Oul OF Total Land Area Measueing 150 Sq. Yds [ Le
125.49 3q, Mirs | Out OF Property Moo 116, Cut OFf Khasra Mo G6/12, Village Hastasal, Om ihar,
Phase-5, Block— E, Litam Magar Mew Dalbe-110088 Baunded By: Marth: Platka. 117 Easl: 20 F
Wida Road South: Plot Mo, 115Wast: 10 F1 Wida Gali

HHFNSPHOUZ] HIMANSHU SHARMA, 160312023 Physical [Rs. 17,00,0001
QOMO0T04E3 & | WVIMLESH SHARMA Rs. ¥3,06,36%- as an i R
HHFNSPIPL20 2911172023 Possession| Re. 1,70,0001
000010484

Description of Property: Flat Np-f-2, Mig, First Fioor Withoud Rood Rights, Frand Lhs Consising Of
One Drawingdinng Boam, Two Badroom, Twa Toilets, Ora Kilchen, & Baleony Having Enfira
Covered Area Measuring 454 Sq. FL Le 44,56 Sq. Mirs Siluated On Plal No G-1065, DE Ankur \ihar,
Village- Lonl, Pargana & Tehsl Loni, Ghaziabad, Utlar Pradesh- 201102 bounded By: North: 12 M
Wids FoadEast PlotMa, C-1/64 South: Other's FlatWest Flat Mo, FF- 1 (hig)

30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR MORTGAGDR

Terms and condition: The E-auction will take placa through portal
hitps:isarfaesi. auctiontiger.nel on 0d-Jan-2024 (E-Auction Date] between 2.00 PM to 3,00
P'M with limited extension of 10 minutes each.

1) The prescribed Tender Bad Fom ard the lerms ang conditions of sale will be avallable with the
Branch Offica: 27, Community Canire, Basant Lok, \iesant \fihar, New Delhe-110057 . babyvean 10,00
a.m, 10 500 p.m. on anywarking day, 2) The mmovable propesty shall not be soid bedow the Resere
Prica. 3) Bid increment amount shal be Rs. 10,000 [Rup=es Ten Thousand Only). 4] All the bids!
tenders submifted for the purchase of the above property shal be accompanied by Eamest Money
as mentionad above by way of a Demand DrafRTGE/NEFT favourng the HERD HOUSING
FIMAMCE LTD." The EMD amaunt will ba raturn to the unsuccassful bidders afier conclusion of the
E-auction. 5) The highest bigder shall be declared as successful bidder provided abways that he'she
is legally gualified o bid and prosided further that the bid amount is not bess than the reserve prcs. |
shall be the discretion of the Authorised Officer to decing! acceptance of the highest bid when the
prica affared appears so clearly inadequale as o make dinadvisabla odoso. 8) The prospective
bidders can inspact the property an 28-Dec-2023 batween 11.00 AM and 200 P.M with prior
apponitment. T} The person declared az a sucoessful bicder shall, immediataly afer the destarataon,
deposi 25% aof the amaunt of purchase money! highest bid which would inckude EMD amount to fhe
Buthonged Officer within 24 Hrs. and in default of such deposit, the propery shal forthwith be putto
frash suchond sada by privaba traaty. 8] In case the inibial deposit i5 mada as shova, the balance
amaunt of the purchasar manay payable shall be paid by the purchaser i the Authorised Offcer on
ar before Bz 155h day Trom he dale of confimation ol the safe of the proparly, exclusive of such day
or ifthe 155h day be a Sumday or otharholicay, fienonthefirstoffice day afierthe 158 day. 9 In - the
event of default of any payment wilhin tha perod mentioned above, the property shall be put bo fresh
avction sala by privale fraaty. The degesd including EMD shall siand farfestad by Hesa Housing
Finance L. and the defaulting purchaser ehall lose all chaims to the property. 100 The above sale
shal be subject bo the fnal approval of Hero Housing Finance Lid. 11) Detais of any encumbrances,
known fo the HERC HOUSING FINARCE LTD, towhich the proparty s liable: Mot Enown. Claims, i
any, which hawa baen pul lonward 1o the proparly and any ofhar known pasculars baaring on ifs
nafure and vaue: Not Bnown. 12) Interestad parties are reguested o venfyconfirm the statubory and
other dues like SalesProperty tax, Eleciricily dues, and sockety dues, from he respectve
depastmands | offices. The Company does nol undartake any respansdility of paymeant of any dues
onthe propesty, 13) TDS of 1%, If any, shall be pavable by the highest bidder over the highest
dectarad bed amount. The paymeanl neads o be dapasiled by tha fghast beddar in lha PAN of tha
campany and the copy af the challan shall be submitied ta the company. 14] Sale is siriclly subject fo
£ha barms and condibons incarparatad in lhis adverliseman and i 1o the prascribed lender feem. 15)
The successfid bidderpurchaser shall bear all siemp didy, registretion f2es, and incidental
axpanses for geling sale cerificaba registered as applicabls as perlaw. 16] The Authorzed Oficr
hes the absolute right fo accapl or raject the bid ar adjourn / posipane | cancal the tender withaw
assigning any reason thereof and also to medify arry terms and conditions of this sake without army
priar natica, 17) Inlerasted bidders may contact M. Raj Mishra atbob. No. 997 18045485 during office
hroars {10,00AK ta 6,00 PM) or mail onassatdisposalif@herabfl.com by mantioning the acoound no, of
property'bamdoeer. 18) For any ather defails or for procedura onlne lraining on e-auchon the
prospective biddars may cantact the Sarvice Pravidar, Mis e-Procuremend Technalogies Limitad
thuchontiger), Email ID:supportiauctiontiger et

The above mentoned BomowerMorigagon'guarantors are hereby noticed to pay the sum as
menliceed in Damand MNolice under seclion 13(2] wilh as on data inbarest and expansas bafare the
date of Auction faling which the property shall he auctioned and balanca duss, if any, wil be
recovened with mterast and cost fam o
For detailed terms and condifions of the sale, please refer to the link provided in
hitps:fuat. herohomelinance.in/hero_housinglother-notice  on Hero Housing Finance
Limited | Secured Craditor's) website e wwa_herchousingfinance.com

For Hero Housing Finance Lid.
Date: 30-Nov-2023 Authorised officer Mr, Sunil Yaday, Hob- 9818840485
Place: DelhiNCR Email;assetdisposal@herahfl.com

financi“. ep‘ .in
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2. |idNe ForeRe e o faf 6 W, 2019

3. |8 TifershRor ek STaRTd hidiNe hRuTees | STRairE-faeett
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U19209DL2019PTC346931

5. |FMARe FTUURE % USighd FEACH 9201 128/31, TRIIY, WA AW, HAA o0,
T FEteE (A HE 2) w1 @ ¢ faoell, WRa-110005
6. |FMiRe FOuRE & oW § fearan amw|2s TEwR, 2023

9 @ faf
7. |oREwE w1 AW, U, - T, AE | T
e AT iR A 1801, T FOeR 2Ter, 3feeT e,

Higaml TE, 9 (TY), TEE-400615

sourabhmodi21@gmail.com
+91-7021450026

gr3fdror wrsaie fofdes
WUS TGr— TE W, 27, A HioTel, Eeie o,

h T i, aEa R, w8 Roedi-110087

HigrrH i mogm#mmmﬁgﬂﬁﬁo—oﬁ—ﬂwﬂ
E ™ gvr 011 as2e7000, et 581 S 1800 212 8800, 9@ customer.care@herohfl.com
Inanoe JqEEe www.herohousingfinance.com, ¥RTETT: U65192DL2016PLC30148
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(uﬁr»;ﬁrﬁ'ﬁ frerarer, 2002 & frerar 8(1) & & ufdd uRRBe IV & srgene)

Tl SEEwen) €)1 ERRIT wigew fifits & afga e W @ T, i
Rt @ wfrifaaser sk gafmfor qer afefa fod s s, 2002 & T8 ok
afeRIfy @t (Fac) e, 2002 & e 3 & ey ufod aRT 13(12) @ T ged wfnar
BT FART FRA gY, SURSAr i Afed ¥ SfeaRad I $1 I e @ aRT F 60
R & MR gam & forg N Sfeeilaa v AT Afew iy fovan |

SYREGAT I RN g H Awe W& W, TogarT Ry wU F SUREdr 3R 1H Sar B
Afew fear Sar - sreevnery ¥ 3w M awT 13(4) @ wrer ufed S At & faw
8 & yad RpAl &1 T BRa g, 8l R frfaRad, wwRel & sen o forr 21
fRIY w0 & SuREAT R A B H ST DY I FART B AT WIET T B B AT
& ol ® SR Gl & wre B A o A < IR @ |y A SfeaRed ake
XSSP AT, Yo, AN M ERT ESRIT wigeiv fofics & waR & sefie e |
gfrgfa aReufrl @1 T @ fore Suder wHE @ way A, sffRm @ awrr 13 @1
SY-ERT (8) & Wawm=i & fory SuReal &7 e awfia far Sirr 1

(Finance Limited

SR, emrater:

wHeAT GA (=R | ok o)

fit 3 iR P E W T & T Al qi A < R e

FOIRH T AN B A A H FAEA B, 5 TIRER HOARE T A A F GO Bho S ¥ R g men w wma apia tin w s
A 3 Fremmect 3 fEm s F Wt afaftem w A 13 (4) F 3 I TEn vhEE W T w g et ¥ ws A aftts dots w1 wen

Ezace kg
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FoT O Tl % ATAP I W = F A o i ey {4 % =t R | de

TV B A gitd aREhr w R e % e Ireey T R e ¥ ofufRe w9 13 S Su-an (8) % TEaEl 3k Ot gy S #)

oot qeT, SfaRer wad, 22, . WA, T faeet-110001

V'T‘l'i: 011-23357171, 23357172, 23705414,

ot grefin wEAw @, Toto, 10 W@, W g @i,
AR T uw, frard-z01019, TR

A e, 2002 % R 8 (1) F R # 70 Wl R (veE) frmet, 2002 3 fem 3 % W vied w13 (12) % siia o9 il v
T T AT | W G TAE Bk TR A Ao fafa F S e TE TR ® 3e gEa(si) F e 3| gEm o wia @ fdfad o

COURT NOTICE

In The Court Of Sh. Gurbhinder
Singh Johal Sub Divisional Judicial
Magistrate, Sunam
Lavit Goyal
Vs.
Ajay Singh
NACT/326/2018
CNR NO: PBSGA1-001133-2018
Next Date: 18-12-2023
Publication Issued To: Ajay goyal
S/o Late Subh Narayan Singh,
Resident Of House No 43, Nowjan
Road, Uzanbazaar, Guwahati And
C/o Sanitary And Hardwares

® | W B FHNENE /e T g Ecae ki
¥ @ O, MY fafa
I A | i H_AH
| s HOL! #i forig wm T, 14,27,069.57/-
forardt BHY/ (RUARH) T | 1252028 | (% <iieg AnE WAEA F9R IR @@ A
o At < 2 T )
B {TE-FTIRE)

Stores, Dr. R. P. Road, Near
Ganesh Mandir, Dishpur, Guwahati
Assam ( Mob- 98640-76818)

i : In above titled case, the accused could
24112023 W2 002, ¥ AW, @AW T-1, not be served. It is ordered that accused
(TRt ) | Tt SR, P, e, should appear in person or through
TRAA-301019, AR counsel on 18-12-2023 at 10:00 a.m.
for details logon to:
https://highcourtchd.gov.in/?trs=district_n

W o | et it W st W frew

@t fafe

fafa: 30.171.2023, T TERAW

T/~ WEFA SR, dee geten weAw fafres

otice&district=Sangrur

ST GTT AR (@) BT W @ a5 /A Hear— Tl
IBBI/IPA-001/IP-P-02409/2021-2022/13696 el SR /g T @ agER TR (T
8. | < e = sifom fafer 25 famwem, 2023 yRfAfiEy) & W™ i)
TAGERT GfHd R <1 @ Sauer gevee e widee fafwee ¥ 25 qewR, 2023 @ HHFDELHOU | et awirert, fRraref) e, 14/06/2023, 27 /11 /2023
Wfess TRaMTH g R ¥ 21000012734, oires AR, Wl @ | fAw 13,/06 /2023 T (ifie )
T e S o Wi Rt & ww @t e 2 0 5w | | oo a0 ¥ 1004680/~

. 7 % affa 99 W qREwTes % U 25 TEER, 2023 AT ST Td 19 I H THOT STH FL
AR HEed Had Toaeih TS § € T T H YH S R AR ¢ | 3= el
FHEIed AT, S BRI 219l Seiagiteh WIETd & 2199 a1 THIT ST 6T Tehd € |

T B TG AT WHE THIOT T A W Sfed fmam n wemar 1
UREEIIer T AW ALl TR o W W

fafar : 30 aweR, 2023 TN : 7 feoott

ufmf TRERRET /e wuRml @1 faRe : ugell wiver, M @ v 491 B, w@ife §.-7-60,
T Afd Has URAT, AT 384 He AR 3567 At HeR, M ISR, UM Aigedmdrd TR AR
qEde @, RTer mirarEre—201102 H UH IR, Th QST WA, UH TSR, TH
Sirerery, FER e | AEE - SR wife e U 60 @1 fRvn, gd: el <, 3fern wife Fav
T 59, Uf¥Ed: Gell S8 /o @1 |ufy

BRI / —3igd B,

fastiss : 30—11—2023
o : feeel B R ERRE wigw fRifics

—— TICT SUCe PIsI g afaaa faries

" Tl IS TR T, 113 diord, afeger Reme e,
TATN wogerg weq anf, AR lﬁa Ha$—400013

sRAfY R Eraet) Frm, 2002 (Fremaed ) & w3 & amr ofda faxle et &1 s
3R gEfmiT qer wief few wade e, 2002 (o) @ R 13 @) @ T

St #,

1. A AT FG, ST U @ A W, 2606, T WS, fieei—110006,

Sub Divisional Judicial Magistrate Sunam

feamen qan feenteran wfear, 2016 & Siwia ufwwieEt & faswr gEew
e siemifeen WEde fafrrs (uRwm #)

JW’m,mﬁﬁ«lo oz%Tmmﬁqﬁmm

WWMW@W,WWWWWW&WH%&WW, 2016
(‘i) o fid TREHTTE TEET % 9 R w9 enfg sitemifeen wee fafree (ufmmha
#) % wafac ot aRewf qon awfwE w fa

2. T% Y 9ol S AR U,

3. Y qOe, < R Shidi— 30, Rrarft geerd, 2k e, fReeh— 110027 ﬁmmmw A |14 » 2023
Brr were / wEre, -
A - T L Fpgr e ———— St =t fafy ve T zzﬁﬁngsmmo;iﬂﬁwoaﬁww
21189967 faI& 31.08.2018 @& 3fc?fd 10.11.2023 & ATAR v.98,11,588/— (¥UY ASHI ARG _ (31 5 - - )
THAMBBI MODERN SPINNING MILLS LIMITED [ oo | EtER =t ot i =
ilst care is taken prior to g “EATHTATA B W H FIATA) BT T §1 IR GR—AR FRY $ 9IS, AT I faert ot ufrmfsat @ Hifee faemu:
Corporate Identification Number (CIN): L17111TZ1977PLC000776 acceptance of advertising @ # qorar fee ot Al @1 At T8 e @ AR 03102023 @ THT & wu F affga
Registered Office: Omalur Road, Jagir Ammapalayam, Salem — 636 302, Tamil Nadu, India; copy, itis not possible to verify fora T ¥ | SRACHTRITE B A AR BT G F NS g B FROARA Rord 7 q i““‘ M i G ) o g T
Tel. No.: +91 427 234 5425; Fax. No.: N.A.; Email id: tmsmi@ymail.com; Website: www.thambbimodern.com; its ’contents The Indian & feanfadel & srgaR, A9 w@E, erer dfiea wEAled i fafies & efrga siftrery wih T Wi U Wi 12,000 1000 200
Contact Person: Ms. Mohan Uma Maheshwari, Company Secretary & Compliance Officer > P wfndl BT R e g, facia aReuRnEl @ g sk gaE der sl fed e, fred, W
n n " " " PR T——— m Express (P) Limited cannot be St S, 2002 @ TR & SR A SHRID SRR @ 4R 13(2) F T 104112023 At o o2 ey, U U 9,25,000 75000 5000
Recommendations of the Committee of Independent Directors (“IDC”) of Thambbi Modern Spinning Mills Limited (“Company”), held responsible for such B U A S R T o R ST S Fo1 AR ©.9811,588 /— Td AfST @ @t e ' ! -
on the Delisting Offer made by Mr. Ramasamy Udayar Jagadeesan (“Promoter Acquirer”), along with other member of the contents, nor for any loss or T @I ) IR BT AR B 60 RAT B 3aR YA By B FE1 T ¥ | R fwa 8 ;
Promoter Group (“Delisting Offer”), to the public shareholders of the Company under Regulations 28 and other applicable " Y o EAYHTETe W affid Hulky i) SRATHTaTe & et # amud grr R sfeifer R s Fer :

damage incurred as a result of
transactions with companies,
associations or individuals

1. 7% forghl S STl ¥ SR/ oft S R Sne/St $9 ot 96 ¥ sneR/3wEr W SR W A
2. fedl R 35 & FAS (1) F I9-FAT (TF) F A B IR T=g sAeliamar A Hfeedr
X7 29T (FHI-THA W - F TR T MG T b O T 21 ot o St S e

provisions of the Securities and Exchange Board of India (Delisting of Equity Shares) Regulations, 2021, as amended (“SEBI
Delisting Regulations”).

Date of meeting of IDC

fRd SR AR @ aRrT 13(4) $ ded Qe @i a1 fah @ afder o g&er e,

fffa duftr s, 26222626, AMA —125 T A , I IgHA, IRYRT, TS HS,

e

November 29, 2023

PP % A & )
- — advertising in its newspapers _ : : ;
2 | Name of the Compan Thambbi Modern Spinning Mills Limited Y feci—110006 # Rerct & | gwrer fawor @A w0 § <@g auimor @ wer F e, suer . i it : i i
. pany _ sl pinning . . or Publications. We therefore P R 04102012 3 A 2| S e T TR & T wSw, TR TR B 3.3 W%ﬁm@vﬁw 31 fraRT deET 312 https:/www.eauctions.co.in T SIS
3 |Details of the Delisting Offer|Voluntary Delisting Offer made by the Promoter Acquirer, to acquire 28,84,950 Fafr R Sy . T T
L ) ) o . . . recommend that readers | ST S P : S
pertaining to the Company Equity shares representing 25.03% of the paid-up equity share capital of the K L Reli® 10.11.2023 & AT AW H GG W GHARAT PR B GREFIT B e, T -t T A fers fifern
Company from the Public Shareholders and consequently, voluntarily delist make necgssary |nq%||r|es I UBTI @ A § St AT & amiel aR I8 £ | P! SURR SRR @) gy (feer=r TRifaw TEde fafiee) 34 et admin@eauctions.co.in
equity shares of the Company from the only stock exchange where the shares of befor_e se.ndmg any monies or 13(2) & ded 31 AW B 60 AT & ¥R I GRyed HT FIdET I B RGBT Sl 1 3R A g S e 7. +91 9870099713
the Company are presently listed i.e., BSE Limited (“BSE”) pursuant to the SEBI entering into any agreements 2, s fawe 89 R SRATGTATe St A & ded arT 13(4) & ded wd ar e 9810571800
Delisting Regulations. with advertisers or otherwise et 1 PR DT ST BT | AHHT Te A Gf fpar S @ 6 SR st @ L 30112028 —
FIogrP_rice:?_16.18/-perEquit)_/ Share acting on an advertisement in E;igs) P W@t B IR, A9 A, T AT I IWIH Ufnyfa Hufrt @y gwialRa wm _"_g ﬁwﬁ o éar-ﬁ
Indicative Price:  20/- per Equity Share - any manner whatsoever. T P e
Methodology for Delisting: Through Reverse Book Building process Rt 30 /11 /2023 e s WEae fafrre
Initial Public Announcement dated 14‘"July, 2023 (‘lPA’) & VAV Ut W, : IBBI/IPA-001/IP-P00423/2017-18/10746

Detailed Public Announcement dated 21* November, 2023 (‘DPR)

Letter of Offer dated 21* November, 2023 (‘LOF’) has been issued by Saffron
Capital Advisors Private Limited, Manager to the Offer, on behalf of the Promoter
Acquirer.

Promoter Acquirer: Mr. Ramasamy Udayar Jagadeesan
There are no PAC(s) with the Promoter Acquirer for the purpose of Offer.

USlieha UAT: 133, WARE ot wite F. 13,1, aR-o, Afguh, T fawei-110085
Usiiha $4 e sanjaydewani@gmail.com

TR % fed e e cirp.aapl@gmail.com

TURT i @l 02.01.2024 T

RASHTRIYA VIDYA SAMITI (REGD.) KAITHAL-136027
Telephone no, 01746-235119, 222368 Revised Regn, No. HR/005/2016/01367
HOTICE ARD SCHEDLULE 15 HERERY GIVEM TOALL THE MEMEERS OF THE GEMERASL BCDY OF RASHTRIYA
VIDYA SAMIT) [REGD.) KAITHAL CONSISTING 2871 MEMBERS IN NUMBER FOR THE ELECTKIN OF THE
REPRESENTATIVES OF THE 21 [TWENTY.CNE] ELECTORAL COLLEGES FOR THE CONSTITUTION CF
GOVERNING BODY OF SOCIETY IS GIVEN BELOW:

4 |Name of the Acquirer and PAC with the
acquirer

(3,

Name of the Manager to the Offer Saffron Capital Advisors Private Limited
605, Sixth Floor, Centre Point, J. B. Nagar,

Andheri (East), Mumbai - 400 059, India

peolT-SIdelT

] mﬁ%auﬁwwwﬁ#wwwﬁvé?ﬁ%ﬁé@ # SHAE BreARrre |fdae
Tel. No.: +912249730394; 5.No Event description Date Time Rifis & wu 4 RRka) @ STRad o & o § o T s
Email id: delistings@saffronadvisor.com ; 2t EES e gAffafoT qorm ufenifr foq st SRR 2002 B s Sk ufrgfar fed (ract) et
Website: www.saffronadvisor.com 1. | Fling af Nominalicn Papars 1?3211_3223;33 M| From 10:00 Ak 2002 & P 3 b Wl ufdd e 1sfe) @ SiEid waw wwdl @ s
Investor grievance: investorgrievance@saffronadvisor.com £ { g b D330 PH Forendt(sh) / Fe— T (ai) P AT e i o1 off, R Foafst w1 g e
SEBI Registration Number: INM 000011211 iFnday &nd Saturday) @l uir @1 R G 60 Rl @ sfex gad el # Frer e & afiq wdafa T @

Contact Person: Ms. Pooja Jain/ Mr. Saurabh Gaikwad 2, %;_i,’; TR IR 31 A W e W A SR g I/ STt

Scraling of Mominalian Papers B Y T& ST yASgEaR Al e, AeRES 2@, ArTdl, Fobl, e

11:30 AM Drrward

24122005 { Sunday)

6 :Vlgmber: 0?3? Ct:mmiﬂee of Name of the Independent Directors Position in Committee ; @1 IR S F1 @l T A
ndependent Directors Ravindran Chandran Chairperson and Member 1. | Wilhdrawa! of Mommation Papars 25122005 Monday] | From 1000 AM 110530 P » - o/ TE—veoat /| 18Q)ARE Reiw/ Retier/ w7
lyamperumal Kandasami Member m— | el NeR / BBt = ju""(ﬁﬁ“ ﬁ)q w m Eal
i ira AT [ s g CEa) .
7|1DC Member's relationship with the|a. The IDC Chairperson and Member are the Non-Executive and Independent 4., | Adlosment of Eymbols If requtned STl [Ty | ~MHPH 1. | sosas440000216 1) R < oz.oa.zagzs faei—
Company (Director, Equity shares| Directors ofthe Company. E P 3068967000090 o <Y Fe, wfafafy | 30.07.2023 @ IFER | 28.11.2023
I i N ; vy D900 AR 1 230 P _ .
owned, any other contract /|b. ExceptMr. Ravindran Chandran, none of the other Members of IDC holds any 5. | Pofling i requirad D7 2024 (Sunciay) al deaignaled pafing boothe T I Hiferd A ¥.9,01,560/— -
relationship), i any equity shares or other securities of the Company. i tha Cameus of At y 30689670000025 g, (. AT TD TN | SRTE 01:00
o 1 Campus of REED Groun 2) o R (eureedl), | W WS ow :
c. None of the IDC member have any contracts/relationship with the Company, ol Fralhulions, £airal i),
except the directorship as above. . 3)?“?3;%% (), ) WW&”‘W
8 |Trading in the Equity shares/other|The IDC Chairperson and Member have not traded in any of the Equity 6, [Counfrg of vales & declaration of mesull | 0F-01-2024 (Sunday) 5L P cimonde 4 gD (e
securities of the Company by IDC | Shares/other securities of the Company: Hiata: wferifer wafr @t Tgﬂ STednT, @g@aﬁq@s Tnﬁ?g:: F Rerd g wa¥
f i ; i . T: 3 T, &% 16.65 , HHA FaR WX iforet, TR .—253, TAT
Members (|) durlngthe12 (twglve) months period preceding the date of the IPA and; . 1. Prascrisess forms for Marmiretbon o be barted Fomthe Retuming Offe: [n brecfzeal e Pencpal AKED Colege, frhats S 267, AR < W, T A T S e A, iﬁgﬁ‘?; e
(ii). during the period between the date of the IPA and the date of this R Kahalicn anywirkingdey betmees 000 A4 el 2:30 PR Trom 17-12-2020 10 24132003 B R L T e o S
recommendation. 2 Tha Memimazon Papers of acandidain shai e Inbe propoesed by alieast 2 membars ol the Gomeral Sody o T,

9| IDC Member's relationship with the
acquirer (Director, Equity shares
owned any other
contracts/relationship), if any

10| Trading in the Equity shares/other
securities of the acquirer by IDC

None of the IDC Members have any contracts/relationship with the Acquirer or
other Member of Promoters and Promoter Group of the Company.

5. Maree o the canddaies whe's Mo rabon Pagess bosd X b nonder small bedestved i e MoSceBoasdalBREE0
Coliegi Railra

& WrhcrmwalolHom nabos shad be aocopled only oalhe presoioed Wihan,

5 Evenywuoler shalicas bisher solpinpersononly.

B \WomatE A requimd Inbring ary el Realowing aenily Frocls in onging aitha lima of pobing -
[ Eleclor Photn Menity Camd {2 FIC)issued by Election Commisson ofIndia. 1) P assport 0 Orrang License;f| Premanenl
Bcconit Number PAN ) cardissuad by Incoim Tax Deparimeant v Asdhasr Cond issoad by Govt ofIndsavl) Senviea | dentey

Ff F=t g SwWiad afid sworedaf(sl) / de—oradi(E) / TRt / dadadafron e |
BT YRR @ ¥ et 81 99 €, 3aud TaggRT 8t S SURIE afdid Fordaisit @ faw
I H TAT SR B AHR W H g fhar s @ 6 o wia wieew d6 fafics &
T SR 7 Tt g IWIET R dafet / aftee aReufal F1, Sa FrmEd &
foremt 8 @ e ufed Saa fSf T & arT 13(4) & i ST U Al ® YA,
Swifed Rt R wenm wx fomr 2 wwl sd SWied dffd swureater /
BTSN / TR / dercpapeioll 1 fIRy w0 # T SRR BT TAGERT | &9 3

IFom.

Not Applicable as the Promoter Acquirer is an individual.

Mombers Camissuisn oy Centalor Stan Gt ok, wil] BenkiFosCitoa Account Fass Enckwih phalog zpn amnsienty tha Eranch %%ﬁwﬁﬁgﬁﬁ . w(ﬁ“@wﬁﬂ e ?ﬁ;j?w;ﬁfaﬁ%ﬁﬁg
11| Recommendation on the delisting|Based on the review of the IPA, DPA and LOF (as defined above) issued by Marager P ot Master. vil) Persion Fay Orderdocument harang photngrazh. in) The decsion of the Retuming Oticer shallbo & TR 20 '
offer, as to whether the offer, is fair and| Manager to the Offer, on behalf of Promoter Acquirer and the valuation report of T,
reasonable the Equity Shares issued by Mr. M Rajapandian, Registered Valuer (Reg. No. T Tha tacision of tha Raloming GHicer snailbe fiza I : el eRileR EW-/V—QW SRR
IBBI/RV/05/2019/10983), the Members of the IDC recommend that: Kict: faFi® : 30-11—2023 T ST Wi B 96 s
(i). the Floor price, i.e. Z 16.18/- (Rupees Sixteen point One Eight paise only) per 1. This sdveisementia dlsoaviabibls alwees icadoobage. o i o RES0 Colege, Anbaks Resd, Kaihd. " S W BT I8
Equity Share, has been calculated in accordance with the SEBI Delisting & Evany mamhar ol Basninga Vidya Samel |Regc |, Belal can codand Ris®ee Henbly Cam foming Colege ofics aierumizshing '-L;J (v el e ¥a)

Regulations and to that extent, is fair and reasonable; A{Trreejrecen | passpen sice phomormaph -aong-with 2 | Two) O'shavng thoir promcraphs! 2d2mss [RADHAS & PN tofiga Bt — T DY, o T oM e, W . 10/1, 11/2 W 1228, ot

(i). the Indicative price i.e. X 20/- (Rupees Twenty only) is higher than the Floor Rulun?l:l-l:lﬂh::r SRR, PR TR RT Vs, Solvet R e & wfi, Beareer, FTeR—s60071,
Price. Dalect 2311,51133 Rashiriya Vidya Samt {Regd ) Kaithal -cam. | | TS 20 : 16/12, Bl 7w, Seqde, oo wOw AW, e o
12/Summary of reasons for|ThelDCreviewedthe following: Flase: Hatad Principal RS Cofegn. Kathal faeefi—110005

recommendation a. Initial Public Announcement dated July 14, 2023;

b. Detailed Public Announcement dated November 21, 2023 and published on
November 22, 2023 and;

c. Letterof Offer dated November 21,2023

Based on the review of the IPA, DPA and LOF issued by the Manager to the Offer
on behalf of the Promoter Acquirer, the IDC Chairperson and Member have
considered the following reasons for making recommendations in paragraph 11
above:

(i). The proposed delisting would enable the promoter and members of the
promoter group to obtain full ownership of the Company, which in turn will
provide enhanced operational flexibility. As the Company will no longer remain
listed, there will be reduction in dedicated management time to comply with the
requirements associated with continued listing of equity shares, which can be
refocusedtoits business.

(if) The delisting proposal will enhance the Company's operational, financial and
strategic flexibility including but not limited to corporate restructurings,
acquisitions, exploring new financing structures, including financial support
from the promoter/promoter group.
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Enter a better life
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informed decisions in respect of this Delisting Offer.
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15| Any other matter to be highlighted None

To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement
is, in all material respect, true and correct and not misleading, whether by omission of any information or otherwise, and includes
allthe information required to be disclosed by the Company under the SEBI Delisting Regulations.
For and on behalf of Committee of Independent Directors of
Thambbi Modern Spinning Mills Limited
S

Ravindran Chandran
Chairperson
DIN: 03439804

Place: Salem
Date: 29" November, 2023
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